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(i) RAILWAY FACILITIES oN BPATLAM-
Kora DivisioNn oF WESTERN RaiL-
WAY.
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(iili) ALLOTMENT OF QUOTA OF
CEMENT TO KERALA

SHRI E. K. IMBICHIBAVA (Cali-
cut): Sir, an alarming gituation has
arisen in Kerala as g vesult of the
drastic reduction in the centra] gllot.
ment of cement. The tolal (uarterly
demand of Kerala is est'mated a1 10
lakhs tonnes, The central allotment to
Kerala has been to the tune of 3.29
lakh- tonnes per quarter. But,
suddenly, the Government has reduced
it to 1.99 lakh tonnes Sir, as you can
very well gee, this meagre a'lotment
will not even meet 20 per cent of our
demand. All the construction® activi=-
ties will have to bc drastically curtail-
ed. During monsoon, due to heavy
rain and floods, many bu‘ldings, roads,
bridges etc. get damaged and these
wiil have to he repaired urgently.

Apart from that, construction work
on the whole lot of irrigation and
vital hydro-electric projects will be
stalled due to the shortage of cement.

In this situation, the drastic reduc-
tion in the ailctment of cement to
Kerala is an unfortunate decision.
Therefore, I urge upon the Minister
of Industry tu restore the allotment
to at least the 3.29 tonnes level

(iv) REFORTED NON-UTILISATION OF
ALLOTTED FUNDS FOR 1HE WELTARE
OF TRIBAL3S BY MADHYA PRADEsSH
GOVERNMENT
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(v) DevELOPMENT OF RENUKA, CHAupag
AND SHILAl TEHSILs OoF Himachy,
PRADESH
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